, | TEM NO. 113 COURT NO. 4 SECTI ON 1|

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 595 OF 2007
AQEEL AHVAD Appel lant (s)
VERSUS
STATE OF U. P. Respondent ( s)
(Wth appln(s) for bail and office report)
W TH CRL. APPEAL NO. 596 of 2007

(Wth appln. for bail and office report)
CRL. APPEAL NO. 597 of 2007 - (Wth office report)

Date: 23/07/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARl JI T PASAYAT
HON BLE DR. JUSTI CE MUKUNDAKAM SHARMA

For Appellant(s) M. Sal man Khurshid, Sr.Adv.
M. Intiaz Ahned, Adv.
M's. Naghma Intiaz, Adv.
for MS. Equity Lex Associ ates

M. Rat nakar Dash, Sr. Adv.
M. Vi kas Bansal, Adv.
Ms. Al ka Sinha, Adv.

M. Anuvrat Sharnmm, Adv.

For Respondent(s) M. Senthil Jagadeesan, Adv.

M. Sal man Khurshid, Sr.Adv.
M. Intiaz Ahned, Adv.
M's. Naghma Intiaz, Adv.

for MS. Equity Lex Associ ates

M. Rat nakar Dash, Sr. Adv.

M. Vi kas Bansal , Adv.
M. Anuvrat Sharma, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Kanran Malik, |earned counsel for the appellant
comrenced his arguments at 3.25 P.M and had not concl uded
till 4.00 P.M when the Court rose for the day |eaving the
matters as part-heard.

Li st on 24.07.2008.



(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



